Annexurel

Instruction Manual for uploadingof LEGACY DATA in the PMM

1. Login to theMIS pagen DDM websiteand go to link PMMY ou will get the followinglOME page

/ [ Add Dsta x Directorate of x | - — — E=Rfal ™
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2B Prosecution Management Module

Directorate of Data Management, Central Board of Excise and Customs(CBEC)

Welcome to Prosecution Management Module
& HOME

® LoGouT PLEASE CHOOSE AN OPTION

ENTER LEGACY DAT/

2./ K22a$S @2 dBNIBRILEGARWDATApresR thedGoNexE button. The following page
will appear:

/ [ Add Datax Directorate of % \ . —— . ——— W LE‘@B
& = C [[1 www.cbecddm.gov.in/MIS/PMM/Navigation/LegacyUploadMenu?code=2 adel =

UPLOAD LEGACY DATA IN PMM FORMS

©& HOME

® LoGouT n’ Legacy Menu
PLEASE CHOOSE AN OPTION

GO BACK TO PREVIOUS
Complaint was filed prior to 1st January, 2017, and as on 1st January, 2017, the same was pending before the court.

Complaint was filed prior to 1st January, 2017, and as on 1st January, 2017, the same was NOT pending before the court. (such cases are NOT TO BE
UPLOADED as legacy data). 'Go back to previous'

Investigation Report was initiated prior to 1st January, 2017, and Complaint was NOT filed as on 1st January, 2017, and the case, as on 1st January,

2017, was pending for further action

Investigation Report was initiated prior to 1st January, 2017, and Complaint was NOT filed as on 1st January, 2017. But the case was concluded
before 1st January, 2017. (such cases are NOT TO BE UPLOADED as legacy data). Go back to previous'

Investigation Report was initiated on or after 1st January, 2017 (It is not a legacy data, instead it is a current case. 'Go back to previous' and Choose
the option “ENTER data”)

Prosecution Management Module
Directorate of Data Management, Central Board of Excise and Customs(CBEC)

© All right reserved for Prosecution Management Module
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3. User would have to choose one of the five options as may be applicable for the case to be
uploaded. User may notice that only the first and the third options pertain to LEGACY DATA. So if
the user chooses any other option, he would be automatically takeghé HOME page to enable

him to choose appropriate option.

4. User should choose the first option if the complaint had already been filed befbdariuary,
2017, and the same was pending before the court where the complaint was¥ibedwill get the
following screen(in case user chooses the third option, then go to the step 14 below)
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Prosecution Management Module
Directorate of Data Management, Central Board of Excise and Customs(CBEC)

CHOOSE STATUTE
® HOME
n' Statute
® LoGouT
PLEASE CHOOSE A OPTION
GO BACK TO PREVIOUS
Choose Statute
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6. In the screen which will appear (as below), enter the dateen the complaint was fileth the
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date which is prior to stJanuary, 2017.
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Prosecution Management Module

Directorate of Data Management, Central Board of Excise and Customs(CBEC)

©& HOME

®& LoGouT

A Legacy Menu Statute

CHOOSE COMPLAINT FILED ON

COMPLAINT FILED ON

Complaint Date

Please fill the date when Complaint was filed
(Date should be prior to 1st Jan,2017)
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GO BACK TO PREVIOUS

7. ADD LEGACY DATANIM-16 pagewill open (as the screen appearing beloWyuwill have two
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Prosecution Management Module

Directorate of Data Management, Central Board of Excise and Customs(CBEC)

©& HOME

®& LoGouT

A  Legacy Menu Statute

PLEASE CHOOSE AN OPTION

ADD LEGACY DATA IN PMM16

Complaint Date

Add Legacy Data

FILL-IN DATA IN A BLANK FORM CHOOSE FROM A SAVED COPY

GO BACK TO PREVIOUS
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8. For the first timewhen you are uploading data, choose the first optiorC {N DATA IN A BLANK
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credentials of the use. A SNJ gAf f KIFI @S (GKS 2L xZzy 202 (@S2 208 & Si
uploadedfrom the dropdown menu. NULL will be filled as default special status. However, user
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go aheadOn pressing REJECT or GO BACK TO PREVIOUS button, user will be taken to the UPLOAD
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Prosecution Management Module
Directorate of Data Management, Central Board of Excise and Customs(CBEC)
PMM-16
® HOME
Legacy Data
® LoGoUT
* Legacy Menu Statute Complaint Date Add Legacy Data PMM Form-16
PLEASE CHECK THE FOLLOWING DETAILS
GO BACK TO PREVIOUS
Complaint Filing Authority * Statute * Jurisdictional CC Zone *
DDM(ADMIN) v CENTRAL EXCISE DDM{ADMIN) v
Jurisdictional Commissionerate * Status of the Case * Special Status *
DDM(ADMIN) v Pending before court v Pending for filing withdrawal applicatior
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9. You will get the ereen as shown below. You have to enter data in all the mandatory frettigling
the name of accused. It is to be noted that if there arere than one accused in a single case, then
for each such accuse PMM forms will have to be filleth and uploadd one by one. However, user
will not be required to filin all the datafields all over again. After PMI¥6 form for one accused is
filled-Ay | yR dzLJ 2F RSRY dzASNJ gAff KIFI@S GKS 2LIiAz2y G?2
case. On choosing this optioanother PMML16 forms with all the datdields except name, address
of the nextaccused personwould appear. User will have to filt such details, and change other
detailsifrequiredL ¥ I ff GKS RSGIAf & I NB O2NNBOdAia2§yAfieSH
0KS ySEG LI 38 20KSN¥A &S @2dz Oy al @S GKS REGE
are not in a posion to complete the PMM;mc  F2NXY G GKS Y2YSydadoo | 2dz
button in caseyou want to discardhe data filled-in.
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Prosecution Management Module
Directorate of Data Management, Central Board of Excise and CUSTOmS(CEEC)

PMM-16

Legacy Data

M legsyMenu  Statwte  ComplaintDate  AddlegacyData SEIUVENGRIS
PLEASE FILL THE FOLLOWING DETAILS

Regisiration number of the Assesses *

Choose fie:

(#File must be in JPG.GIF,PNG,PDF and Doc forma and less than 1MB)
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10. If you press the SAVE button, the data already filleaiould be saved, and you would be taken
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case by clicking the VIEW button. The selected PMNbrms with saved data would be opened
for viewing and/or editing by the user. The list of saved copies of AldMould appeags the
screenshot shown below:
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Prosecution Management Module
Directorate of Data Management, Central Board of Excise and Customs(CBEC)

LIST OF SAVED COPIES OF PMM-16

@& HOME

A Legacy Menu Statute Complaint Date Add Legacy Data List Form-16

@& LoGouT

User may choose any one of the saved form from the list given below.For choosing the form, Click on 'VIEW" button.

GO BACK TO PREVIOUS

Complaint Filing Authority * ADJ Details Filled-in? *

DDM(ADMIN) v Pending before court v

| Save PDF || Copy

‘ Excel | Print Search: Showemries"
n

S_number Acti Complaint Fle number Registration number of the Assessee Name of the Assesse Name of the Court
No data avail:
Showing 0 to 0 of 0 entries Previous Next

11.0 F 4 S NI O -A¢CE] AgodRiviliogbya screen as follows in which the name and designation
of the user uploading the data have to be filled@hoose the option accordingly ad8UBMIE &



